
PROCEEDINGS OF THE HIGH COURT FOR THE STATE OF 

TELANGANA: :HYDERABAD 

SUB: TELANGANA STATE LEGAL SERVICES AUTHORITY, 
HYDERABAD - All the Judicial Officers working in the State 
of Telangana to join in the Valedictory Ceremony of Pan India 
Legal Awareness and Outreach Campaign on 14.11.2021 at 
11 :00 A.M., organizing by National Legal Services Authority 
(NALSA) through you tube channel link 
https://youtu.be/qDEpYLr3jK4 - ORDERS -ISSUED. 

READ: Letter Roc.No.3659/TSLSA/2021, dated 12.11.2021 from the Member 
Secretary, Telangana State Legal Services Authority, Hyderabad. 

ORDER ROC.NO. 3662/2021-B.SPL., DATED: f1L.ll.2021 

The High Court is pleased to pass the following orders: 

All the Judicial Officers working in the State of Telangana, are hereby 

directed to join in the Valedictory Ceremony of Pan India Legal Awareness 

and Outreach Campaign on 14th November, 2021 at 11:00 A.M., through 

youtube channel link https://youtu.be/qDEpYLr3jK4 organizing by 

National Legal Services Authority (NALSA). 

To 

NOTE: The proceedings is placed m 
http: //tshc.gov.in. 

1. All the Judicial Officers working in the State of Telangana.

Court's Web Site 

2. The Member Secretary, Telangana State Legal Services Authority, Hyderabad.

3. The Chief Judge, City Civil Court, Hyderabad.
4. The Chief Judge, City Small Causes Court, Hyderabad.

5. The Metropolitan Sessions Judge, Hyderabad.

6. The Prl. Special Judge for CBI Cases, Hyderabad.

7. The Prl. District and Sessions Judges:
(a) Adilabad, (b) Karimnagar, (c) Khammam,

(d) Mahabubnagar, (e) Medak at Sangareddy, (f) Nalgonda,

(g) Nizamabad, (h) Rangareddy District at L.B.Nagar and (i) Warangal.
(All the Unit Heads in the State are requested to communicate the copy of 
proceedings to the Judicial Officers working in their Unit).

8. The Section Officers:
(a) B.Section, (b) Computer Section, (c) Enquiry Cell, (d) E-Section,
(e) O.P.Cell, (f) Special Officers Section, (g) Work Review Cell,

(h) Vigilance Cell, High Court for the State of Telangana, Hyderabad.
+Spare.




